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NOTICE
The undermentioned issue of the Orissa Gazette Extraordinary was published during the week ending 

Wednesday, the 31st May 1944:—

Issued bySI. No. Date of publication Subject

Labour i The trade dispu e between the management 
of the Orient Paper Mills at Brajarajanagar, 
Sambalpur and their employees referred to an 
adjudicating authority.

Commerce and 
Department.

28th May 194417

Copies of the Oazette Extraordinary mentioned above will be supplied on indent to the Superintendent. 
Orissa Government Press, Cuttack. Indents should be submitted so as to reach the Superintendent, Government 
Press, Cuttack, within ten days of the date of issue of the Gazette.

Subscribers to particular parts can obtain copies of the above Gazette Extraordinary on payment at the 
rate of Re. 0-1-0 for every 16 pages or a fraction thereof and postage according to weight.

S. H. KHAN 
Publisher, Orissa Gazette
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PART I
Appointments, Postings, Transfers, Powers, Leave and other Personal Notices

OFFICE OF THE SECRETARY TO HIS EXCELLENCY 
THE CHANCELLOR, ORISSA

NOTIFICATIONS

district of Puri, is appointed temporarily to hold charge 
of the Sadr subdivision of the same district, with effect 
from the 24th May 1944 till he is relieved byr Sri Somanath 
Misra, appointed to bo the Sadr Subdivisional. Officer in 
notification No. 207$-A., dated the 3rd May 1944.

By order of the Governor 
R. A. E. WILLIAMS 

Chief Secretary to Government

The 29th May 1944
No. 23^5-S.G.—In partial modification of notification 

No. 1018-S.G- of the 12th March 1944 and in pursuance of 
sub-section (2) of section 8 of the IJtkal University Act, 1943 
(Orissa Act XIII of 1943), His Excellency the Chancellor 
is pleased to nominate the Political Agent, Orissa States, 
.Sambalpur, as a member of the Senate ex officio in place of 
Mr. A. N. Mitchell, o.b.e., i.c.s., Political Agent, Orissa 
States, who has resigned.

The 31st May 1944
No. 4805-C.D.—Sri S. Acharya, Civil Defence Officer and 

Assistant Engineer to Government, Home Department 
(Civil Defence Branch), is granted earned leave on medical 
grounds for a period of twenty-seven days, with effect from 
the 28th March 1944, under rules 18 and 20 of the Orissa 
Leave Rules, 1939.

The 29th May 1944
No. 2326-S.G.—In accordance with sub-clause (ii) of 

clause (6) of sub-section (1) of section 8 of the U.tkal 
University Act, 1943 (Orissa Act XIII of 1943), the 
Honourable Captain Sri Sri Sri Krushna Chandra Gajapati 
Narayan Deo, Maharaia of Parlakimcdi, is hereby declared 
to be a Fellow for life of the Senate of the Utkal University.

By order of His Excellency the Chancellor 
V. E. DAVIES

Secretary to His Excellency the Chancellor

R. A. E. WILLIAMS 
4 Director of Civil Defence, Orissa 

The 31st May 1941
No. 4805(a)-C.D.—Mr. J. R. G. Hutchison-Strachan, 

f. s. i., Fire Officer, Orissa, is appointed as the Fire Adviser 
to Government of Orissa, with effect from the 15th April 
1944.

His appointment as Assistant to the Inspector-General of 
Polico (Fire) published in the notification No. 6185-A.R.P., 
dated the 24th September 1943, of the Orissa Gazette, dated 
the 1st October 1943. is hereby cancelled.

HOME DEPARTMENT 
NOTIFICATIONS

, The 31st May 1944
I No. 2843-A.—Sri Natabar Sahu, Deputy Magistrate and

Deputy Collector at the headquarters station of the
B. N. MULL IK 

Deputy Secretary to Government
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education department
NOTIFICATIONS 
The 27th May 1944

No. 1689-E.—R. is hereby notified that in accord 
with the provisions contained in sub-section 
section" 5 of the Madras Elementary Education7 ^ 
(Madras Act VIII of 1920), Sri Dibakar Patnaik, m.l.a y 
been duly elected to be the President of the District 3?^ 
tional Council, Ganjam, constituted m notifiCat> 
No 1062-E., dated the 12th April 1944. \

The 27th May 1944
No 1690-E.—I11 accordance with the provisions 

tained in section 7 of the Madras Elementary EducatLj 
Act (Madras Act VIII of 1920), it is hereby notified tV 
Sri Satyanarayana Rajaguru has been elected to be 
Vice-President of the District Educational Council 
Ganjam, constituted in notification No. 1062-E., dated tC| 
12th April 1944.

HEALTH AND LOCAL SELF-GOVERNMENT 
DEPARTMENT

NOTIFICATIONS 
The 30th May 1944

No. 1980-L.S.-G.—Khan Sahib Abdul Majid, who was 
appointed in notification No. 20942-L.S.-G.(C.), dated the 
30th September 1943, to continue to act as the Personal 
Assistant to the Director of Health and Inspector-General 
of Prisons, Orissa, till the 31st March 1944, is appointed to • 
that post permanently, with effect from the 1st April 1914. 

The 30th May 1944
No. 2G02-L.S.-G.—In exercise of the powers conferred by 

section 37 of the Madras Local Boards Act, 1920 (Madras 
Act XIV of 1920), the Governor of Orissa is hereby pleased 
to appoint Rai Bahadur Somanath Mohapatra , Deputy 
Collector, for the purpose of inspecting the Ganjam District 
Board.

tt)

COii.i

I

The 30th May 1944 
No. 2003-L.S.-G.—In pursuance 

Madras Local Boards Act, 1920 (Madras Act XIV of 1920), 
the Governor of Orissa is hereby pleased to vest 
Rai Bahadur Somanath Mohapatra, Deputy Collector, with 
the powers of entry and inspection specified in the said 
section 37-A.

The 31st May 1944
No. 1750-E.—Sri Lokanath Rath, Superintendent 0fj 

Excise, is appointed as Deputy Commissioner of Excise! 
Orissa, with effect from the date he takes over charge,
Rai Sahib Sarat Chandra' Dutta, appointed as Assistant; 
Collector in the Central Excise and Salt Revenue Depart.! 
ment under the Government of India.

of section 37-A of the

The 30th May 1944
No. 20C4-L.S.-G—In pursuance of section 37-C ofthe 

Madras Local Boards Act, 1920 (Madras Act XIV of 1920). 
the Governor of Orissa is hereby pleased to vest 
Rai Bahadur Somanath Mohapatra, Deputy Collector, with 
the powers specified in clauses (a), (&), (c) and (d) of the 
said section 37-C.

By order of the Governo-' 
‘V. RAMANATHAN 1 
Secretary to Government

LAW, COMMERCE AND LABOUR DEPARTMENT
NOTIFICATIONS
The 17th May 1944

No. 2083(a)-L.—Sri Madhaba Nanda, Head Assistant o{i 
the Law, Commerce and Labour Department, who is non! 
acting’ as the Head Assistant of the Orissa Legislative! 
Assembly Department, is appointed to act as Assistant 
Secretary to Government in the Law, Commerce anej 
Labour Department, vice Sri G. R. Rao, granted leave.

The 17th May 1944 
No. 2083(b)-L.—Sri G. R. Rao, Assistant Secretary to they] 

Government of Orissa in the Law, Commerce and Labour 
Department, is granted ; earned leave for thirty-one days 
under rules 6 and 7 pf the Orissa Leave Rules, 1939, with 
effect from the 18th May 1944.

The 31st May 1944
p^o. 2G24-L.S.-G.—Dr. Ramachandra Rath, m.b ,b.s., is 

appointed temporarily as Provincial Leprosy and Health 
Publicity Officer from the 1st April 1944 until further 
orders.

The 31st May 1944
So. 2G28-L.S.-G.—It is hereby notified in accordance 

with the provision of section 9 of the Bihar and Orissa 
Local Self- Government. Act, 1885, that the following 
persons have been duly elected to be members of the 
Puri District Board :—

; Number i 
Name of the 1 of 
subdivision ( Electoral 

Circle j

j Name of 
! Electoral 

Circle
Name of members 

elected By order of the Governor 
J. E. MAHER [ 

Secretary to Governmeib

5
P5

321 4 PUBLIC WORKS DEPARTMENT
NOTIFICATION 

The 24th May 1944
No. 5568-E.—Sri A. B. Mohanty, temporary Assistaff 

Engineer ■ under Northern Division

5

II i S o u t h Rai Bahadur L. N.
| Sadr.

VIII Wes t Sri Gopinath Dikii it. 
j Kakatpur.

IX ! E a s t Sri U d a y a n a th 
Kakatpur.

XX B o lgarh Sri

Sadr sub-j 
division. 1 
Ditto .. j

Misra.
allowed to continue as such up to the end of June. 1944.

By order of the Governs i 
/ - BRIJ NARAYAN ^ J

Secretary to Governrneii| i

Ditto .. i! Barik.
K li u r da ; 

s ubdivi- j 
sion, j 
Ditto .. j XXII

Raghunath
Pahadsing. SUBORDINATE CIVIL SERVICE 

OFFICE OF THE REVENUE COMMISSIONER
NOTIFICATIONS
The 26th May 1944

t> , , , o 1^72—IV-108/44-R.—Mr. Sisir Kumar
Ny order of the Governor bui>Deputy Magistrate and Sub-Deputy Collector,

V RAMANATHAN granted earned leave on medical certificate for twenty-o« 
secretary to Government days’ Wlth effect from the 14th March 1944, under rules |

and 9 of the Orissa Leave Rules, 1939.
The 26th May 1944 j

, J47S--IV-78/44-R.—Notification No. 1000, dak
. loth April 1944, granting leave on average pay for

P r P , Nanda, Clerk of the Sadr npn?l0irS1^?n.dayS to Sri B™jamohan Patnaik,
Registration Office, Cuttack, is appointed to act as Sub- *PUtj Ma8»trate and Sub-D«puty Collector, is cancel*
Registrar of Patamundai in the district of Cuttack from *, . „ The 26th May 1944
the 1st May 1944 to the 25th May 1944 vice Sri Baikunth- u #?■ 1649-IV;122/44-R.-Maulavi Muhammad Mol 
nath Das, Sub-Registrar of Patamundai, granted leave. “ bhenffi Sub-Deputy Magistrate and Sub-Dep* 

The 31st May 1944 Collector, was granted earned leave for sixteen days ^
Ko.18fi0-D.-Sn Bakmukund Rath, Clerk of the Sadr g?®* frr°m the12th March 1944, under rules 6 and 0 of

Registration Office, Puri, was appointed to act as Sub Unssa Leave Rules, 1939.
Registrar of Pipli in the district of Puri, with effect from 
ike 2nd July 1943 to the 20th December 1943 
Sri Gobind Chandra Patnaik, Sub-Registrar * 
appointed Sub-Deputy Collector on probation 

Notification No. 18424-D.(C.), dated the *28fch 
1943. is hereby cancelled.

t
Bhubane­

swar.
Sri S r i d h 

Garabadu.
a r

I 4

DEVELOPMENT DEPARTMENT
NOTIFICATIONS 

The 31st May 1944
Nc. 1877-D.—Sri Agani

S. DAS , s
lievenue Commissioner, 0?$ j

OFFICE OF THE REVENUE COMMISSIONER
(Inspector-General of Registration]

notifications
v The 25th May 1944
,0, 734-Regn.—On return from leave,

Mahapatra, probationary Sub-Registrar,
Sadr Registration Office, Cuttack,

vice 
of Pipli, 1

August

By order of the Gove 
P. C. DAS 

Secretary to Government

rnor Sri Jaganino 
is attached to 

until further orders.
ii
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The 25 th May 1944
No. 735-Regn.—Sri Baikunthnath Das, Sub-Registrar, 

Patamundai (Cuttack), is appointed to be Sub-Registrar 
of Hinjili (Ganjam).

SUBORDINATE EDUCATIONAL SERVICE
NOTIFICATION

Th* 29th May 1944
No. 8—Maulavi Abdul Hamid Khan, Assistant Head­

master of the Sambalpur Zi4a School, is allowed leave for 
thirteen days, viz., leave on average pay for one day and 
on half average pay for the remaining period under rules 
150, 155-57 and 163 of the Orissa Service Code, with effect 
from the 6th April 1944.

1 The 25th May 1944
No. 736-Regtl.—Sri Bidyabhusan Mahapatra, officiating 

Sub-Registrar, Hinjili (Ganjam), is appointed to act as 
Sub-Registrar, Patamundai (Cuttack), until further orders.

. . The 30tli May 1944
No. 766—XXIX-4/44-Regn.—Sri Jaganmohan Mahapatra, 

probationary Sub-Registrar, was granted unearned leave 
on medical certificate on half average pay for sixteen days 
from the 10th May 1944 to the 25th May 1944 in extension 
of the leave granted to him in notification No. 576-Regn., 
dated the 24th April 1944.

S. C. TRIPATHI
Director of Public Instruction, Orissa

CO-OPERATIVE SOCIETIES 
NOTIFICATION 

The 26th May 1944
No. 4313-C.S.—Whereas after the holding of an 

Inspector- General of ^Registration, Orissa inquiry under sub-section (1), section 35 of the Bihar and
S. DAS

IT

i

.
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\
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APPOINTMENT OF UNION COMMITTEE 
MEMBERS

The 27th May 1944
In pursuance of rule 31 of the Bihar and Orissa XJpi0n 

Committee Election Rules it is hereby notified for general 
information that the undermentioned persons have been 
duly appointed as members of the Soro Union Committee 
in -the Sadr subdivision of the district’of Balnsore under 
rule 20 thereof as set forth below: —

Ward No. I
(1) Sbaik Hakimuddin, (2) Sri Ramanath Mahan#, 

(3) Sri Keshab Lai T. Bhora, (4) Sri Akhxty Kumar Mahanti’ 
(5) Sri Krishna Chandra Mahanti.

Ward No. II
(1) Sri Pravat Chandra Das, (2) Sri Janardan Kar.

' R. S. OJHA
District Magistrate, Balason

Orissa Co-operative Societies Act (VI of 1935). into the 
constitution, working and financial condition of the Boudpur 
Co-operative Society, bearing registration No. 352 of the 
4th March 1919 in the district of Balasore, I am of opinion 
that the said society ought to be dissolved; now, therefore, 
in exercise of the power conferred by clause (a), section 42 
of that Act I hereby order the said society to be "wound up- 

And further, in exercise of the power conferred by sub­
section (1), section 44 of the same Act, I hereby appoint 
the Sub-Agent, Bhadrak Central Co-operative Bank, 
Limited, to be liquidator of the abovenamed society and 
direct that any person having any claim against it shall 
make the same before the liquidator within one month 
from date.

S. C. ROY 
Deputy Registrar 

Co-operative Societies, Orissa

Cuttack : Printed and Published by S. H. Khan, Superintendent, Govt Press, 0. G. 9—364—2-6-1944
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